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Y Commercial Complex (BDA )
A Indiranagar
_ Dangalore - 560 038

. ' ) Dated 3 23 F EB 1989
CONTEMPT
PETITION(CIVILY, o0 reation no %) 15 /89
IN APPLICATION 8O, 949/88(F) .

W.n, NO (S) /

ARpplicant (x _ Respondent (s)

Shri R.K, Kumer V/s  Tha Accountent General (AKE), Kernstaka, |

, ' SBangslore & 2 Ors

To .

%, Shri R':;c m:nt 4. Il"- Igmttonot & Auditor General
Senior ount She e
office of the hccountant General ::; ;gihr:‘::: ooéh Zater Pary
Karnataks . :

Ian’llor. - $60 001 S, The Secrstary
finistry of Finanoe

2, DOr A5, Negeraje ‘ endit

Advocats - . : Ospartsent of Expsnditure

- 1 1
35 (Above Hotel Spagath) New Dslhi - 110 00

1st Main, Gandh

Sengelore - 860 009 .6, Shri M, S, Padmarajaish

Central Govt. Stng Counsel
High Court Bullding

3. The Accountant Genoral Bangalore « 560 001

(Acoounts & Entitlemsnts)
Karnatake
Bangalore -~ $60 091 .

)
!

P

"Subject s SENDING COPIES -OF ORDER MASSED BY THE BENCH

Please find enclosed herewith a copy of ORDER/BM/WW
passed by tBis Tribunal in the above said éppl nea() on _20-2-89
M
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CoPo(Civil) Wo, 1876 o
;7 w/s  The AG(AAE), Kernuteks, Bengalore & 2 Ors

R.Ko KumaT ,
JE MeSe Magareje M5, Pedmarejeieh
/ - .
Oate * Oftice Notes Orders of Tribunal
< ' -
184141589 .
y
204241985 | XKSPVC/LHARM
. "ORDER

g// Jm'\l\.& ,.

EPUTY REGISTRAR (INL™-

CENTRAL ADMINISTRATIVE TRIBUN
BANGALORE

Petitioner by Or, M,S.Nagaraja.

El Respondents by Shri MSP. .Shri.MSP
| files a Memo that the authorities have
‘ implemented the order in quastion. ‘

‘ Dr. Nagaraja does not rightly.dispute’

1 this pdsitian. In this view these .

contempt of court proceedings are liable
to be dropped, We, thgrefore,_drap these
canfembt of court procsedings.- "In the
circumstaﬁces of the case we direct the
parties to bear their own costs.
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(K.5 . PUTTASWAMY ) (LHof, REGOY T,

Vice - Chairman Member{A) o
i 20,2.,1989 20.2.1989 :
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